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i ·{;1derabad I 1tegrated MSVV ltd. 
(Wholly owned subsidary of REEL) 

msw 

Survey No. 173, Jawahar Nagar Dump Site, 
CRPF Road, Near Army Dental College, 
Kapra Mandal Medchal District - 500087. 
Telangana State. 
CIN : U90001 TG2009PLC063407 

Lr.No.HiMSWfTSPCB/18-19/1480 Dated 22-09-2018 

To 

The Environmental Engineer, 
Telangana State Pollution Control Board, 
The Regional Office, Medchal, 
Begum pet, 
Hyderabad - 500 037 

Dear Sir, 

Sub Measures taken to address Smell Nuisance - Reg. 

Ref 1 Notice No. 174/SMPfTSPCB/RO-MDC/2018 - 761 

2 Board Order No TSPCBfTFBO/RO-RR-l l/H0/2017-307 5 dated 13/12/2017 

3 Consent order No: TSPCB/128/CFO/RO-RR-ll/H0/2018-1695 dated 30/07/2018 

4 Inspection of the facility and surrounding areas by the Board Officials on 
18/09/2018 & 19/09/2018 

With reference to above subject, following are measures taken by Hyderabad Integrated 
MSW Limited to control smell nuisance around the plant vicin ity. 

1. We are using odour neutralizing bio-enzymes solution to control odour. Mist spraying 
of this solution is being carried out in all operational areas in the facil ity. Photos 
enclosed . 

2. Due to climatic inversions during damp weather conditions, there are chances of 
odour spread; hence turnings during damp weather conditions and nights shifts are 

completely stopped. 
3. We are Avoid ing waste profiling of the old dump during damp weather· conditions and 

capping the uncovered area with soil/HOPE liner. 
4 . We have covered windrow heap~ and RDF storage areas with tarpaulins/HOPE 

liners to avoid spread of foul odour. 
5. Further to above actions, we have installed wind soak to monitor direction of wind 

0

so 
that daily operational activates can be planned accordingly. 

6. As advised sides of the sheds a~e covered with green net and continuously sprinkled 

with odour neutralizers. ...-;··\f;:., . .. ~ ....... ""'../,; . . 
/'/' ,..... --- 't,-.,. 

I. '-• . ....., .... ·' ''( ' ~- \ !i ~:· ' \ ... ;~ , , 

I( ........ I • • •• • ••• •• •" 1, ., '\ ' ~ .. ..,,I'\ •••··•• ' .._. t .• I• V·" "' .. .. 

:· i \ . ·- 2 \l~ . .\ k'." J -... j 
. .. ... \D~' •. ... I 

.. ~ • it 1 
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Regd. Off. : 13th F lo or, RamRycGl:a.nd iose, R am ky Towers, Gachibow li, 
Hyderabad -·sob 032, Telangana. 
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msw 
Hyderabad Integrated MSW ltd., 

7. Additionally, spreading bleaching power, misting of odour neutralizers, fogging of 
mosquito repellants are being undertaken in the downwind areas to minimize public 
perception of odour related problems. Photos enclosed. 

Thanking You, 

Yours.Sincerely, 
For Hyderabad Integrated MSW Ltd., 

q\9~~~ 
Authorized Signatory 

Encl. : as above 
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Mist Spraying for Odour Control 105



Temporary covering of Landfill 106



Soil Covering Old Dump 107



Covering of Windrow Heaps & RDF 
Windrow 

RDF 
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Sides of Shed covered with Green Net 
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Status of 300 KLD RO Plant 110



Status of 300 KLD RO Plant 111



PROCEEDI'{GS OF THE GO},IIIISSIONE&
GREATER }IYDERABAD MUNICIPAL CORPORATIOH

Present: lokgh Kumar, D.S. LA.S.'
Commissioner, GHHC

Proc.rrro. 0083/swM/GHMC/20r.8 Date:{?,12,2020

Sub : GHMC-SWM- ISWM Project - M/s. HIMSW * Handing oyer of the
Transfer Station management and Transportation of waste from
transfer stations to the processing facilities (lertiary Transportation)
to the Concessionaire as per CA- Reg.

Ref : 1) G.O.Rt.No.583 dt.24.07.2018 of the MA&UD Depr.,
2) Lr No. Nil of the Commissioner, GHMC dL01.07.2020
3) Lr No. 50 2l Comm I GHMC/2020-2 I Dt.04. 08. 2020

*****
ORDER;

I' Vide G.0 at reference 1* cited, the Govemment permitted GHMC to hand over

the component of transfer station management and transportation of waste

from transfer stations to processing facility (tertiary transportation) (as per

clause 7.1 (bxii)) of the Concession Agreement between GHMC & REEL) in a
phased manner as per terms and conditions of the Concession Agreement.

2. Futther, as per the instruction of the Hontle Minister for MA & UD in review
meeting dated 26.03.2020 and after further discussions with the
concessionaire, the concessionaire was asked vide reference 2nd cited to take
over the existing transfer stations (17 no's) for transfer station development &
management and teftiary transportation by 30.09.2020. Vide reference 3'd
cited, second intimation was also given to the Concessionaire. Thereafter, the
Concessionaire has submitted proposals and schedule for development of
transfer stations in phased manner and requested GHMC for support in
obtaining utility connections such as power, water and sewerage connections
from line departments for which GHMC has facilitated to obtain the same from
the concerned departments.

3. Hence, GHMC is hereby handing over the component (ii) of the conc.ession
Agreement "Transfer station management and transpoftati<ln of waste from

Page I of2

Annexure R-7 112



transfer station to the processing facilities" (as per Clause 7.l(bxii) of $e CA

between GHMC & REEL ) and hence you are requested to takeover the same

immediately with effect from O1.01.2O?1 on as is where is basis with already

developed infrastructure and teftiary transportation vehicles already procured

and to complete the remaining works at the earliest and also procure the

balance requirement of tertiary vehicles and other equipment at the shortet

possible time under applicable terms and conditions of the concession

Agreement. Until such time, you may continue the present system of teftiary

transportation in 25 tonner tippers by covering them properly using temporary

cove6 of tarpaulin in secured manner.

C. .o*',Iilr[tsV + cnuc

TO

The Project Head,
HIMS,V Ltd.,
Survey No 173, )awaharnagar
CRPF ioad, near ArmY Dental College,

Kapra (M), Medchal MalkaJgiri (D)

500087

Copy to :

liin; Addl. Commlssioner Oranlqgf), GHMc

ii nrrtr,. Zonal C-ommissioners of GHMC

Page 2 of 2
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' . taken ;t th" e;y:,,:#;*,."xi"i*-,ltti'"i^il1;r#r 
';iH:,i',;;[r,'l ',, ^ Yousufgudl and Patarrcireruvu ia iii* i,, st phagr il.rrlr rolr rho r.-^^^..^^ ; ^ ^ ,i:i:::: : 

' 

: l i:m[::,: :i:ir: tr 
. 

', 
::1 

" 
il:'ffi, ai^x*3

# ffi#,'J,i,'il iil;,,:. 1,, i,,1i",il::'. :i: jl':p* 1* 1".,," ;,ff :;:: fn:jr;.--,..,i irenl, development and irarrsoo;;H,'rotru ovef lfl€
i.i (teil^rv trAnsnnrrrii^^\ i^.- --r- '.. *lf lvasle frorns$ticns to treatntent facii;t j ig;1i,r" trr^."I"'*"\ 

qrru tr'lrrsponat'on of lvasle from
ribons of the corrce*,.,l,;;,;;,:TI:T::r'J1i?111^,:1,,*o lri.nro,. as per rennsffi ,rl;;x:tJy:ilil1::i,:fiili''"-iliJjlffi:*:ili;;fi8i:fiffiil0fiir,tg in the prescrri iiriilrr,:ier)tent

(BY OROER AND r.J i

i i.1a*rabar) llunrcipal (.)crrporat;on, ;.iyrierabad shall

OF THE GOVEI{NOR ()F I.EL-I\NGANA)

ARVIND I(Ufu.lAi{pri rNCr pAr sec R rrnrr v;io' ic,i,rRNiuE NT

,i i,.r;t, l-lylierabarJ

:.;,\&UD Dep1..,

l/l t. ,. .i,,i)ED :: gy OHDER ;i

'r" ' -:2 -

3, RC puram & Ashoknagar transfer statisns: to develop a Modern transfer station at

Tsllb land adjacent to-Asian paints in Patancheruvrt to elirninate the existing 2 small

fiansfeiststbns on the Bornbay National l'{ighway. ,, 
, .:] :.

4, He has stated lhat, the Glllr{C is now proposing to hanrJover lhe translgr,s,,ryry,
managgnent and tertiary transporlatiun(transportalion of MSW from ttansfer stations lo,Treaknent
fucility) to the Concessionaire i.e. M/s HiM$W as per the lerrl$ and condtlions of the
Concessnn Agreernent rn a l:ltirsed n]annel- *. ----.*., . ,ir.,.-.,,,-nt rn a 1:ltirsed ntannel

5. The Comnri$siorrer, Grcater l-lyderabarl Munrcrpal Corporaluin. llyderabad is
thetefore, requested tlre Governlllrlnt tr., rosue surtabie oriierg in lhis regarc) on foffrwing
points so as to tnarntain lhe transfer station n')anagement anci tertra ry trttnipartation as per ;

MSW Rules, 2016 in envrronrrrenl,:riy souncJmarrder - 
'- / " -'- r-'

'l' Ratification of the oeosiott taken i:y GHIT4C to cteveiop nevt / rxleveloprnent of lansferstattons at Nagole, vcusJEiita 'rnu prton.nerurLi ,n rhe first phase r.,*ugh'ih;
, , concessionaire rr.4/s r''ilt4sv/'a* f*it*rn,, and conclirioris of cA.

rcnt, deve topment andtfAnsnnrlatin^ t,1

ffil;5:ffiffi ,"u',:l::;,'rjr:r:.:',::tl .^,-"1,;;' 
';: "iil;;,,,%ff11"'i;;i;;;;

nH*l'"ii.l::i:-:t"i':,er-;' p'l"'il; ;#'ffiilX'or'#"3*,ffiffi'
'#:f *^''u'"''p'r"*[i#]il[ffi .,::'Xl?;'f;"mr:ff m:ff*ipresent airangenrent

Commissioner,
ater Hyderabad [4ufl : pal .,

lpl

rfie [.fi;,r&iii,]1f;,

Scrlnrrecl bY CamScanncr

Scanned by CamScanner

-(-. rfr' ,( u'/ -':) -- *-'-a'/ l* q
SEC'Ii,T)I] OFFICER

. | :,'l
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Itx{}Vt

tvtuN tet pAt" nr.lr*r l,r r i-i rvr i;ri*,,;

g;i'xifil',,iljiiT1,,,jj 
t:A I l1N,n','i,,,',,,',1,

nt*ovetoprn,, ; :;1,i :j:l/'] i 
). 

.r'ru tu t r; I 1,n 1','-
ttrrough tr," C.r,"],rjili,:,,n "..."tu!':'n :rt t't; ty y fi : : 

r

igyf,{.4:rffi 
;liil,rlY,l;,"',',;f,,:,;ut;;,,,,,

oo.nr Noi.rtJ.i 
-"1'\rt)t't1*tlliltlrll{'t.lt'rjr'r/rtrritt,t 

:!r,:,,,.,

l:trxn llrt.:
l.ly<ler it\s;ti) 

.

0RUIft;

t.)ttrr\*titit,rt.*tr! r..,,.,,r. , , l::;i '" 
it. 

'1ts'14

t , f t,r r,rr;r:r:, r ,;',i,:,:,iln': ,;:,,),',j,,,,1,,,,,,,,,,,,,!,,,,,,2,.,:,,,,,r,,, 
..;,1,,,,,,n, ,,,,

r i,)ti

^ In the re{ererice 
rcorporarion, ,ril;;;,;:,1,1|j";;;,,;lli' ,,i,,,,.,,,,,,,,,. ,; 

,,,,:.{.!, 
.,,, , t,1,.;,;,.1:,,1,1t,1. :.42:7;

A*:ii:'lftffil;, r*,,, u,*,.v,'_;,; il,,',,11,,, 
(,*t1:. ,,1,1,,,, ; , ; ,,,,., ,.,,,i,|,,

the $olrd wa*re qu,rcriit,'li"] I"u""l ':""',',"'i' .'l;':""'i""t 
". lr" i;r " i'/: ' :t!t'

thelollowing 
1i)1 ,;;oru,,u,t' 

rrliil';1'11''s"'1"1"''',',,,,,":.1 t" \': :' :t ):1tt.".' ' "t:'711"

i. f rtrnaty atilli $tx:.<tnt)ary r.r.,lb,,:tr,,r, y, rt,,,
. stalrOn: A1uis el lt*.: I tggt:v1 t tr:
ri ltan:i{gr ltt,tlr()n miylarl,jrrr'r,l irlrJ,,,.,,,

stalion l,o $rr: g,ror:fssrrrll l;tr-tt.rr:. ),lit ,r,,,.
iii. 1-reatment & tt,syy"r,,,,r1 it,,l',t,,,,,1,t,,,;,;;,,,. ;,,,

I ! t! , r

{il!flitl.tt)tl
i 4i:trt; I v

3-,,,t ,, - t'16',eta{ed thal, rl ur* lo unbswc*r:r.l lnwtt yt) i,ti lte..ltering lnto lhe agrecrnonl vJillr Cr,rr,,,,,.^,,,,-..,.,. '-r't{Lititt,lil'rr-1'q. l;r;a1 dtri.:,t:,)ltr:r
court case {iled Dy lhc larrour r,,iri,-i"rri-,1 i,)'.;,.".';.--o1'rr"Qtt lt!'rt:t't,:i',, ,,,u.,,,o
not be hsnded 

-ovet 
t$ id .;;il,1,,i1,',i,",:!!.,:rr.:,:.,::', n, r',1 ,,r,a,,, ,.ui,i4

maintaining by_ em1ile:ying i,i .Jffirr',i,i',lir*, i,"" 
t;Htrc *; *pr:rar,;r,, anJ

vehicrer. rire boncJsiionu,,u ,rur ca*ft() aut,t,., 
"lT'l'lil,y:,arid 

'rrrlrr-ov^'''i"u*i
oispoaar of Msw at Javtahatnas;,';:;;;r;;;;'l';-1l11nr',',un' {,ri1 r r.' 11sii11nr:,,r1 [
f-1y? ,l ."Handtng ovet ol the .[rafisfer 

"111..1,,r]],, 
t:r:rv'rar,i. zrrt.i rni

Tranrportation of wairc ho,fi van,;ic;.,,r,-.*'i.. ,,:]'11':,',: 
rrrtnai;e,rs,,q 

;,61i
,T,ranoportalnnJ ro lnr: foncer"anu,,*:"rr".'., ,l,l"t! 

r)tt)t:t:".''it"\i i,ii,t,r'i t r.
rrre.cilr,lE *iii ir* in.,r,r*ndc,, E.grrr,,c, ,, ,,,ui, ,,t,'.1 

',;,i''.,,",;) ,';'',',',','!,,1,',,;,1,",'',:,.':,

:y1:1 !t,J i. . ourrru rne rrrs.ris,;; ;i ,i,,1",1,'1,, " 
"."(''rtr ';:.", r',r ri- ;r,rir

uonce$sionarre Agtte;rrcrt! arrrJ r;l;rt,ses lirr,rr. .r, 
'- 

r 
'"""' \irr,e u/irrrrrr,r,,i 

i..
implementaiion oltrrir,,r lluleu, 2(Jt6 

trJ tlrft Piorr'i,:r' tir; I r.,rrr,,,lr ;rrr{

?_:, ,, ihe Commrs*irirrer GHtilC $l0l17rj th61. r115, gp1

}1.1!f ??il#iri, ;'* ] c, ,r,,: c, tnr)iln*nttan *.,.,,.1itt1 |:;t ,.1t11,.t12+trs 
iI,*rur;sr*rrs wrrhllf.llt ??kehotr)era i * ,;rru;iliii;;,:;;Z:";";,X:;111,1.1,,,r,,,::::,:r,rr iIitru,;sr*rrs wrrh

H?^t-l-ll an 12,0s.tt)iu and deciil{,( l;;.;,;;ll;':,:,,1: I irit il ;rrr'rr.ii, 111;,,15yy

'cn ,urc ErirxBll0l$ers j e Gl{trc, indrJllr.,,d'nl [,;;" "., n,,., ,r:,'uri:i4 .

ili.lfiH: J,l !1 ? ?,,;; : :::,1;:i!,;; i#, ili 3,'iff '#,, i,l ;', i' ; ; iflr,tf , Y..u 
oes i,, *; i{ i,, i r{;# ifi ?iffi ;g:.'ji{ .ryffi : t?ill [' iiif ?,ll,. l ilj 1,,:,, i l,t': 

r *;- hi il ; ;i U;, x :l'i;'; :' ;;, 1:J';irrrij;rtils (lrlu irl viewgtaiions to rt . *onr*Ju,.rrir[]' tl*r:ision t,r tranaouJ: ii,_'r*i_ri,il",::,ffiI

ilrtt;\(: l{tr/ $Ier

Scarrnr:d bY' CamScattnrrt'

'j: 1, Na.gole transk..r stdlt0,rjr*;,, ,l! {t" ur,*t,no t,inr;;
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rvlA{kLjD. t"L,rwever

fl.,?,ti-Tr'[.}lairu*n#;d,,ffi "tl,ittt",.,.ug,iii*i;11,
. As such, it was strr..t rh^. .L

ff 'ffi $":ffiH':qtr#t'+,;ffi*[,]*tr$,1'.'sll.ffi
lO.Og.ZOZ0, 

-"'"' rultlary raxportation A,rrO"*i-ti#"vfu-vTe:sur: deployrnent of

iir"fo.a, afrerseve.,r zri+^......:- 

'sqtrurl or Iransfer satio's by

Arricte t.lri,i 
"i ;;":::t*l 

discussions, cllMc is ivilling to handr
t,a,tqgernenr orrr ,routoncession 

Agreernent t: [ryr^. Hlrfrsw'il::fitfrX#r:'rli)r],r,

etinmis#,,,tii#;f :i,#;;,,*";ff;:::-e:i'i.^twrw;,,i,?r:being carried J,,r Jv r"rr. l{tMsw Lrd. ' tsal (40Yo of thc tipping tU"l *rri.i,'i( ril*;

' In this regar<I' Mfs' HIMSW Ltd' shall takeover the ?'ertiarytransportation of MSwrncruding Trarrsfcr stations *.e;""il"i or" ;; *"i^irlol*zation of TransrbrStations is compreteo uv^ ro.cig.'2di]'iill ,.ni"., 
.r.aosportotio, of MSw and thenrodernization of the transfe. stations shourii. o, perthe MSW guidelines.

Further' the mo<lerrrization of the'rransfer Stations and transpor.tarion of wastc fiomtmnsfbr station to the processing fac,ities ,*iili#;; ,#i",ffi11,
xii' The vehicles and machinery udlized.for transportation of MSW trom Transferstations to the processing facilities should .di;;;iilrelevanr clauses underSchedule 2 or' the concession Agr.eement una u.--p*, the vehicle normsprescribed by the Government of India & the Governmlnt of relangana srate.xiii' The routing..ol-ya;1e i.e., transponation shal u* i" u"*.,rance ro the rules nfthc Policc & -l'ratlic 

deparrmenr ancl as per Article i. i: ui the concession
Agreement.

xiv. Measurement of MSW should be done tlrough weigh
records shall be maintained as rnentioned undir artiile
Agreernent.

xv. Maintenance of.rgcords and operations plan should be as per the guidelines
stated under Anicle 5.19 of Concession Agreement.xvi. Modemization of the Transfer stations should adhere to thc cxisting
environmental laws dury following the conditions laitl dorvn in thi

._ Concession Agreenrent (Article 5.9 and clause 5 of Schedule 2 in particular)xvii. Workshops for vehicle repair and maintenance shaU be maintained at the
locations as agreed by GHMC clause 5 of schedule I of thc concession
Agr€ement.

xviii. The operation and uraintenance of the 'transfer Stations and the vehiclc &
machinery should follow the conrlitions as stipulated in the Concession
Agreen:cnt especially under clause 6,7 and 9 ofschedule 3.xix. 'I'hc 'l'ransf'er Station sites should not be utilize<l for any purpos€ which are lot
re lated to the project (Anicle 5.10 of Concession Agreemeni)xx. All the plans relatecl to rnodernization of '['raruf'er Stations should Lre reviewed
by the Independent Engineer and submitted to cl{MC for approval. ..Nbt
withstanding any review or failure to review the opcrati,n plan with
GllMC/Independent Eagineer, the Concessionaire shall bi solely risponsible
fbr the adequacy_of tlte operational p.lan and the conformity thereof with the
guidelines for o&M requirement.s and the concessionaire shail not be

bridges and proper
5.18 of Concession
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II

. relieved or absolved in any manner whatsoeyer of any of its obligations" (as
per Anicle 5.19).

xxi, Further, any ncgligence in maintailing the qualiry of msterial(s) and
machin€ry uscd for modcmization of Transfcr Stations and tmnsponarion will
bc viewed scriously and action will bc taken as per des in vogue,

xxii. AII other obligations with respect to project facilities will be as pcr Article
5.25 and all other releva terms & conditions as per the Concession
Agreemat will bc opplicable.

Tterefore, out of the thrce compone.nts mcntioned trndei Article 7.1(b) of the
Concession Agrcement, the concessionaire is carrying out component (iii'1 : 'lreatment &
disposal (40% of the tipping fee) md in addition to this, it shalt takeover. componenr (ii) :

Trans.fer station management and transportolion of wdsre ^from 
.:"ar\\fer stotion to th(

processing laciliries (209'o of the tipping fee).

Funher, all works shall bc taken up in adherence to lhe Concession agrccmcnt along
wilh the Suidclires mentioned under various schedules of thc Concession agrcement and
any deviation/negligence in carrying out the works, non-compliance with the O&M
requirements of the agrcement or Concessionaile's etent of default rvith respect lo
pcrformance - will attracl prenalties and./or the contract shall bc lerminBted as pcr thc
Concession Agrcement.

."*rYr,""'k.
GHMC

Copy to the Principal Secretary, MA&UD. Telangana State for favour ofinfonnation

Copy submitted to :

c.J..-f6e OSD to Hon'ble Minister (MA&UD), Telangana State for favour of information

2. The OSD to Hon'ble Mayor. CtlllIC for favour of information

7he 
Additional Commrssioncr (Sanitation), CIIMC for favour of inlormation

UA. 
All the Zonal Commissioners, GHMC for favour of information
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,
;REATER HYDERABAI} MUNICIPAL CORPORATION

. 11$ commissioner,
Head Office,
GHMC

'Io
The Project Head,

HIMSW Ltd.,
Survey No 1?3, Jawahamagar

CItI'}F road, near Army Dental College,
Kapra Mandal, Medchal District-500087,

GHMC - Transport- Taking up of Transfer Stations for Transfer station management and

transpofiation of urunicipal solid waste from transl'er station to the processing facilities by

M/s. HIMSW Ltd - Certain infomration furnished - 2nd intimation - Regarding.

I ) Lr. No.HIM SW / GH}|1C /2O-Zl / I 800 Date: I 5. A1 .2020

2) Lr addressed to the Project Head, HMSW Ltd., from the Commissioner,

GHMC Date: 01.A7.2020

3) Lr. No 88/AC(Tr./CTO(HOyGI{MC/2020-21 Date: 01.46.2020

4) Lr. No.l{IMS W / OHMC/20-21 ll 808 Date: 23.07 .2420

Vide reference 1'r oited the Project Head, HIMSW Ltd. in response to the letter of the GI{MC
vi<le reference 2nd cited has expressed witlingness to take over component (ii) of Article 7.1(b) of the

Concessionaire Agreement i.e., I'ransfer station management and transportation of waste from transfer

stirtion 1rl the processing facilities - 20% of the tipping fee. Though only 8 locations are indicated in the

Concessionaire Agreemenl for Transfer Station development, lWs. I{IMSW Ltd expressed willingness to
take up the development of(17)Transfer Stations.

In this regard, the following requisitions were proposed by h,l/s. IIIMSW Ltd. in-order to finalize
the hardover plafl:

a) Provide legaUownership st.tus ofthc l? opcrational transfer stations sitcr/land parcels:

As per Article I0.l (a) of the Concessionaire Agreement, the ownership of the Project including

all improvements made therein by Concessionaire, during the terms of the Concession shall at all times

remain as mentioned: All immovable assets including site and civil structures created fbr compost plant,

project facility and landfilliib"iEill-remain with GHMC.

'Ihe Concessionaire on several occasions was informed about the legal status/ownership ofthe i7
'I'ransi'er Stations during its several meetings with GHMC.

b). Provide a scaled site plar in AutoCAD with clear dem*rcation of survey numbers :rnd
boundarics und handover the Transfer Station land porcels, duty mrrking the boundaries

The O/o. the Addl. Commissioner (Transport), GHMC vide reference 3'd cited has permitted the

Concessionaire to conduct field survey which would enable it to study and design an efficient collection
and transportalion system,

Further, as per Schedule 2 (5) of the Concessionaire Agreement, it is required that the

Concessionaire prepare engineering drawings tlut will be presented to GHMC for review and approval.
Concessionaire is responsible tbr providing appropriate engineering drawings (recommended scale

l:100) showing construction details including plan and layout of the Transfer station, structural details,
cross sectional & structural drawings, roads, utilitics ctc. QA/QC plan procedures and requirement

shou.ld be as per guidelines mentioned under schedule 2 (5).

With reference to Schedule 2 (7.1) of the Concessionaire Agreemenl, "at a mhimum, require that the
Concessionaire provide tlre lbllowing engineering drawings

r l-ocation and Vicinity Maps

. Site boundary SurveYs

r Site layout with topographic Contours

119



r Construction Plrasing Plan (in-line with the guidelines under Schedule 2 (7.4))
r Layout Plans
r Structural Drawings
r Evacuations and grading Plans
n Cell Construction Details
r Leachate Management Plan
r Landfill Cas Management Plan
r Odor Control Management Plans
. Final Cover Contours
r Construction Details
r Cross sections

'Ihe Concessionaire shall provide the requisite drawings to G.FIMC through the independent Engineer
along with other details S per the field survey conducted by them in adherence to the permission
accorded vide reference 3'd cited. llence it is requested to take necessary action frorn ynur side.

c). Perform inventory of the existing infrastructure av*ilable at the transfer stations ilang with
fleet deployed for tertiary transport and handover the same to M/s. HIMSIil Ltd as per CA

The Concessionaire was accorded permission to conduct its survey in the field for collection an6
transportation of garbage and it includes the 'Iransfer Stations as well. Also, the Zonal Commissioners,
CHMC were requested to pennit the Zonal Chief Transport Ollicers, GI{MC to coordinale with rhe
Concessionaire and provide necessary details.

Despite conducting field surveys pertaining to transportation of garbage at various Transfer Stations
of GFMC, the Concessionaire is requesting GHMC to provide the inventory of existing infrastructure
and fleet, which can be deemed not in adherence to the orders issued vide reference 3d cited.

The Concessionaire shall obtain the requisite details through the field survey being conducted ;rt
various Transfer Stations of GI{MC and the reports of the same shall be forwarded to the Commissioner,
GHMC for intbrrnation. However, in order to facilitate smooth handover of Transkr Stations to the
Concessionaire, the inventory of the existing infrasructrre and fleet at Transfer Stations is lrerewith
enclosed.

d). Enter into n license agreement for the term of the concession to help ll0s. TLIMSW Ltd in
getting the necess*ry permissions and utitity connectiors

As mcntioned at Article 3.4 of the Concessionaire Agreement onThe Concessionaire shall nbtain
and maintain the applicable approvals as is consistent with the requirements of the Project. GHMC shall
provide all necessary co-operatior/assistance for obtaining the permission. The Concessionaire shall be
responsible to be in compliance with the tsrms and conditions subject to which Applicable approvals
have been issued."

Further in adherence to Article 6.1 (a) of the Concessionaire Agreement, wherever authori zation
is rcquired for availing permits, the same shall be provided by GHMC within 120 days from reccipt of
request from Concessionaire subject to the conditions of the applications/details submitted being
complete and correct.

GHMC would provide authorization to M/s. }ILMSW Ltd. in obtaining the requisite permissions
as per existing Govt. nonns and no license agreement will be enteretl into in obtaining the necessary
pcrmissions and utiliry connections.

e). Provide petceful, unhindered and encumbrance free access to the sites to begin devclopment
activities

On receiving an intimation letter from [d.1s. HIMSW Ltd. regarding t]re dates pertaining to
initiation of the works at Transfer Stations, GHMC shall ensure unhindered and peaceful access ta M/s.
IIIMSW Ltd. to carry out the requisite works {owards mechanization and modernization of Trans{tr
Stations

f). Designate one dedicated Nodal Ofricer from GHMC for the above tasks so that il{/s. HISlilM
Ltd can interact wifh the said officer on daily b*is to complcte the tasks assigncd

The Olo. Addl. Commissioner (Transport), GHMC has already addressed to this requisition
through a circular issued vide reference 3td cited, requesting the Zonal Commissioners to instruct the
Zonal CTOs, GHMC to coordinate with lv1/s. HIMSW Ltd. duly permining M/s. HIMSW l.td. to
conducr field surve5' for collection of data pertaining to collection and bansportation of MSW which
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ld enable it to shtdy and design an efficient collection and transportation system' It is once again

qrtl that the Zonal ChiefTransport Ollcers are the Noda! o{ficers at their respective Zones'

ln addition to the above, a submission was made by M/s. HIMSW Ltd. vide reference lst cited

wherein it was stated that partial mechanized and containerized transl'er of waste will be ensured at

1'ranst-er Stations. In this regard it is instructed to adhere to the stand'ard guidelines stated in the

Concessionaire Agreement as per Schedule 2 & 3 and other Articles & schedules as mentioned in the

Concessionaire Agreemenl *i rlro adhere to the vehicle norms prescribed by the Govemment of India

& the Govemmeni of Telangana State. Any deviation from the MSW rules in transportation of the waste

from the T'ransfer Stations to the processing facilities witl be viewed seriously and action may be taken

as per rules il vogue.

Apa( from the above, the following components were stated as a requisition to comply with

MSW rules and to efficiently deliver a visible and sustained translormation in cleanliness and sanitation:

. E{fective deploynent and moniloring of swachh Aulos has to be ensured {or effective source

segrcgali0n

At present, GHMC is handling primary collection of garbage through Swachh Auto Tippers and in

order to carry out uninterrupted sanitation works in OHMC limits, GIIMC shall ensure thal proper

coordination is established betwe..t primary, secondary collection in-line witb the modemizetion and

mechanization taken up by lws. HIMSW Ltd at respective Transfer Stations,

o Numerous well designed and consyucted Collection & Transfer Points (CTP) that work 24/7 (in

adrlition to modernizing the existing nansfer stations), such lhat primary collection vehicles

unload within a maximum distance of j kns from their collection area

Al present there Bre 17 Nos of Transl'er Stations which work 24x7 at various circles of GHMC and

are handling the garbage collected fiom the surroutding areas. Accordingly, GHMC wants to ensure that

the existing-(17) r.*iro sbtions are modemized so as to enable mechanized handling aod effective

fransportattn of waste 1o the processing facility. Further, on obseryarion of the working condition of the

rnodemized Transfer Stations, the Concessionaire can plopose for consfuction of Collection & Transfer

Points (CTP) as per the requirements at the modemized Transfer Stations'

t Fnclr of these cTP's need to be equipperl wilh vasle compsction and containerization equipment

such that, in addition to ensuring cleanliness and hygiene, operational de-centralizalion and de'

congestiort is also ensured

As stated above, the concessionairc on observation of the works carried out through moderniz'ed

TranslcrStationscanproposelorrequirementofCl'Psequipperlwithwastecotnpactionand
containerization equipment Lut incompliance with Schedule 2 and 3 and other relevant articles of the

Concessionaire Agreement. GHMC, aiiding by its policy decisions, shall extend coordination to those

works which aim at providing cleanliness and hygiene to the public'

o Elimination of all open waste collection painls and provision of adequate number of bins to

collect street stt'eepings and litlet

As a poiicy decision, GHMC is in the process of opting for a bin-free city and as such is looking

lbrward to increase the number of Swachh Auto'fippers and introduction of closed containers' However'

lbr elficient collection and tansportation through containers, each Transfer station should be large

enough to accommodate and hanJle the containers. Therefore, the concessionaire shall opt for a design

lbr "lransfer Stations wherein there is a feasibility in easy handling and accommodation of cltlsed

co tainers.

o llcplacement oJ'Dumper Placers and open Mini Tippers currently being with afleel of modetn,

]T etzobled vehicles wirh lully closed bin/con,ainer lifting vehictes. Complete elimination tlf

manual /repeated haru)ling oJ' waste

The existing fleet are installed with GPS devices for efficient monitoring and also ltefuse Compactor

Vehicles are utilized for automalic bin tifting. Further, there was a proposal for introduction of Refuse

-lmpactor Vehicles/closed container vehicles as a replacemenl for the existing open Tipper vehicles'

'er, as the -fransfer Stations are being handed over to Mls' HIMSW Ltd., a suitable fleet for
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replacement of Dumper Placers and open Mini Tippers can be finalized only on the basis of ,

feasibilities provided at the modernized Transfer Stations.

t lmplementation of an integrated technologt platform, supported by a 24/7 Command & Cor,1

Centre, to plon, lrack, aplimize and report on performance of the enlire wfrsle collection '

transport system, as well as to provide a platform for citizens participation and grie,
redressal

GHMC has introduced My GHMC app which provides a single platform for grievance redressal
pertaining to various works other than collection and transportation of waste. The vehicle fleet used for
collection and transportation are installed with GPS tracking mechanism for effective monitoring.
Further, other technological aspects will be introduced duly observing the pros and cons of the

mechanization of Tertiary Transportation along with the modemization of the (17) Transfer Stations in
order to establish a continuous link in collection and ransportation of waste in GHMC.

Further, it is evident that, &ough IrOs. HISWM Ltd was intimated vide reference 2nd cited to take
over the Transfer station management and tertiary transportation of waste to the pmcessing facilities by
3A.A6.2020 along with completion of modernization of the Transfer Stations by 15.08.2020, but no
action plan was submitted to GHMC so far in this regard and instead, a requisition was submitted, for
handing over of the primary & secondary collection of waste by GHMC to Mls. HIMSW Ltd.

In this regard it is to inform that the handing over of component (i) of Article 7.1(b) of the

Concessiouaire Agreement i,e., "Primary and secondary collection & transportation of waste up-to
transfer station" will be discussed in a phase wise manner with the policy making authorities and a
decision will be taken duly observing the progress in the works which should be carried out by M/s.
tilMSW Ltd. with respect to component (ii) of Article 7.1(b) of the Concessionaire Agreement which
was intimated to be handed over to lv{/s. HIMSW Ltd. vide reference 2no cited.

Further, vide reference 46 cited trrlls. HIMSW Ltd. have mentioned about handing over the
Transfer Station lands with boundaries, in an encumbrance *ee stiate, to the personnel designated to its
company. In this regard, it is to inform that any future correspondence regarding the data/works related
to Transfer station management and transportation of municipal solid waste from transfer station to the
processing facilities shall be addressed/communicated to the Project llead, IWs. HIMSW Ltd who can
internally forward/al.lot the data/works to its officers/personnel concemed.

Therefore, Iv{/s. HMSW Ltd is hereby reminded with respect to the previous intimation vide
reference 2d cited that out of the three components mentioned *d.r Article ?.tOl of the Concession
Agreement, the concessionaire is carrying out component (iii) : Treatment & disposal (40% of the
tiWW fee) and in addition to this, it shall immediately takeover, component $i) : Transfer station
managem€nt and transportation of waste from transfer station to the processing facilities QA% of the
tipping fee) and also ensure completion of modemization of the Transfer Stations by 15.08.2020

."sfJf.,,
GHMC

Encl: Details of fleet and infrastrucfire at 17 Transfer Stations of GHMC.

Copy to the Principal Secretary, MA&UD, Telangana State for favour of information

Copy to :

l. The OSD to Hon'ble Minister (MA&UD), lielangana State for fhvour of information
2. The OSD to Hon'ble Mayor, GHMC, for fhvou of information
3. The Additional Commissioner (1'ransport), GHMC for favour of inlbrmation
4. The Additional Commissioner {Sanitation), GHMC for favour of information
5. All the 'Znoal Commissioners, GHMC for favour of information
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